Ankleshwar, Dist.
nd area 38,00 sq.
jp area 740.00 sq.

p being:-Shop No | Rs.97,41,600/-
Opp. Neelkanth g0

p. Govindji Hall, | Rs,56,00,000"
-~ Surat-395004 | pq 560,000/
rea 1641 Sq. Ft.) ¥
North by: Gulab
Building, On the
by: Road,

rk, Near Gayatri | Rs.1,15,00,000~
m, Sural-335004 | gs 11,50,000/-
50 Sq. Mtrs. and i
us Two Storied
nded as follows:
gs, On the South
10 3, On the West

tk, Near Govindi | Rs.73,00,000/-

principal office (if any) of corporate | Village Mandali Opp.
:‘:raf-sqem Rs.7,30,000/- debtor Bhagyoday Hotel f‘l‘;ndali
lus One Storied GJ 384130
inded as follows: 6. Insolvency commencement date in  |[02/07/2020
he South by: Plot respect of corporate debtor
the West by : 7. Estimated date of closure of 29/12/2020
y insolvency resolution process

| | 18BY/1PA-002/1P-NDO244/2017-18/10729 |

It'may be noted that the said Application may be heard and disposed of ex-parieif no

objections are recelved belore the Hon'ble Tribunal onthe fixed date.

Dalte: D4th July, 2020 €S & IP Keyur J. Shah

Place: Ahmedabad Liguidator
Star Machine Engineers Private Limited
(Company under Voluntary Liguidation)

Far The Bombay 51‘1
Company sﬂ

=

Place: Mumbai
Dafe: 3% July, 2020

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF EXCLUSIVE
STEEL AN D CASTING LIM]TED

EXCLUSWF STFFL

1. Name of corpﬂrate debtor

AND CASTING LIMITED |
2. Date of incorporation of corporate debtor|22/01/2008
3. Authority under which corporate Registrar of Companies,
debtor is incorporated / registered Ahmedabad.
4. Corporate Identity No. / Limited U27300GJ2008PLCO52688

Liability Identification No. of

corporate debtor
5. Address of the registered office and

Plot 13, Survey No. 271,

) Bounded as
the South by:
lﬁ. On the West
4
é;llza1 ite | Rs.25,50,000/-
Surat, G“irlt-
&1-37 S, Mirs) Rs.2,55,000-
by: Road, On
Eastby: Road,

| Akhand | Rs.25,50,000/-
EGH}M&GW Rs.2,55,000/-

444, Sayan
3, Block No, 83,

Rs.36,00,000/-
Rs.3,60,000/

Rs.19,30,000/-
Rs.1,93,000-

Rs.11,27,000/-
Rs.1,12,700/-

Rs.14,61,000/-
Rs.1,46,100/-

Rs.11,68,000/-

8. Name and registration number of the
insolvency professional acting as
interim resolution professional

9. Address and e-mail of the interim
resolution professional, as registered
with the Board

Bharat Ramakant Upadhyay|
Reg. No.: IBBI/IPA-002/1P-
NOO120/2017-18/10289
507, 5th floor, €2 Wing,
Skyline Wealth Space,
Skyline Oasis Complex,
Premier Road, Near
Vidyavihar Station,
Ghatkopar-West,
Mumbai-400086

Email Id registered with
IBBI:
brupadhyay@hotmail.com
507, 5th floor, C2 Wing,
Skyline Wealth Space,
Skyline Oasis Complex,
Premier Road,

Mear Vidyavihar Station,
Ghatkopar- West,

10. Address and e-mail to be used for
correspondence with the interim
resolution professional

ELTES %
WITH YOU, RIGHT THROUGH ‘
HOUSING DEVELOPMENT FINANCE CORPORATION LIMI‘I‘d
(CIN: L70100MH1877PLC019916)
Registered Office: Ramon House, H. T. Parekh Marg, 169, Backbay Reclamation, Churchgau,
Tel. No.: 022 6176 6000 Website: www.hdfc.com E-mall, investorcare@
Corporate Office: HOFC House, H. T. Parekh Marg, 165-166, Backbay Reclamation, m
Mumbai 400 020. Tel. No.: 022 6631 6000
Investor Services Department: 5" floor, Ramon House, H. T. Parekh Marg, 169, Badd:ayl
Churchgate, Mumbai 400 020. Tei No.: (22 6141 3900

NOTICE OF THE 43%° ANNUAL GENERAL MEETiNﬂ
E-VOTING AND BOOK CLOSURE |

NOTICE is hereby given that the 43 Annual General Meeting (AGM) of the Members of Hex
Finance Corporation Limited (‘the Corporation’) is scheduled to be held on Thursday
2:30 p.m. through two-way Video Conference facility ('VC') to transact the businesses
Notice dated June 19, 2020 convening the AGM, in compliance with the General Cires
17/2020 and 20/2020 dated April 8, 2020, April 13, 2020 and May 5, 2020 respectively, i5s
of Corporate Affairs ('MCA Circulars'). If the local authorities permit, the physical m:

Rama & Sundri Watumull Auditorium, K. C. College, Dinshaw Wacha Road, Churchg

In the event the Corporation is not able to hold the physical AGM, necessary public

in order to communicate the same to the Members and in such circumstance the parliﬂ
would be only through VC in accordance with the MCA circulars.

Further in compliance with the MCA Circulars and Circular No. SEBI/HO/CFD/CMD1/CE
May 12, 2020 issued by the Securities and Exchange Board of India ('SEBI'), the Corpors
July 3, 2020 sent the Notice convening the AGM and the Annual Report for the financial
through electronic mode toglose Mmbg; whose :f-orm:s“m ?’dm r;;glstered wﬂu
their Deposif nts are av

www. mﬁ%m ! ’1-:2’%@9. convening the AGM is
evoting.nsdl.com.

NOTICE is further given pursuant to Section 91 of the Companies Act, 2013 read w
Companies (Management and Administration) Rules, 2014 and Regulation 42 of the SEBI
and Disclosure Requirements) Regulations, 2015, that the Register of Members and
Books of the Corporation shall remain closed from Monday, July 13, 2020 to Th
(both days inclusive) for *he purpose of AGM and for determining the Members eligible

¥ 21 per equity share of ¥ 2 each for the financial year 2019-20, subject to approvﬂ.
the AGM.

Members holding shares in physical form and who are yet to register/update their H
for electronic receipt of dividend amount directly into their bank accounts are requeste
registered with the Corporation by submitting the requisite documents as mandated &
holding shares in electronic mode are requested to get their bank account details regiss
their respective DP.

NOTICE is further given that the Corporation is prcvk:llng remote e-voting facility to all its ¥
their right to vote on all the resolutions listed in the said Notice and has availed the s
Securities Depository Limited (NSDL) for providing the facility of VC and e-voting.
Some of the important details regarding the remote e-voting and VC facllity are provides

Link for remote e-voting and VC
EVEN (E-Voting Event Number)

Cut-off date for determining the Members entitled to vote
through remote e-voting or during the AGM

www.evoting.nsdl.com
112957
Thursday, July 23, 2020

Rs.1,16,800%

Rs.9,56,000/-
Re.95,600/-

Fq and District
==
1

jmited extension of 5 minutes)

| publication is also “15 days™ Notice
sforming them about holding of sale

ww.auctiontiger.in and IDBI Bank's

j0.8993208199) and ShriNirav Gohil
78 & Shri Sumit Kumar Satyarthy
and Shri Kalpesh Burad (Mob. No.
ay Singhal (Mob, No.9537089548).

ay contact Shri Nikhil Parikh

00511 | Mob No.: 9978531888,

AUTHORIZED OFFICER

Mumbai — 400086
Email Id registered with
IBBI:
brupadhyay@hotmail.com
Claims to be sent on Email
Id:bropadhvay.i mail.col
11. Last date for submission of claims 16/07/2020
12. Classes of creditors, if any, under N.A
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional
|13, Names of Insolvency Professionals |N.A
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14, (a) Relevant Forms and N.A

(b) Details of authorized
representatives are available at;

Notice is hereby given that the National Company Law Tribunal has
ordered the commencement of a corporate insolvency resolution
process of the Exclusive Steel And Casting Limited on 2nd Day
of July, 2020

The creditors of Exclusive Steel And Casting Limited are hereby
called upon to submit their claims with proof on or before 16th Day of
July, 2020 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by
electronic means only. All other creditors may submit the claims with
proof in person, by post or by electronic means,

A financial creditor belonging to a class; as listed against the entry
Ne. 12, shall indicate its choice of Authorised representative from
among the three insolvency professionals listed against entry No.13 to
act as Authorised representative of the class [specify class] in Form
CA — Not Applicable.

Submission of false or misleading proofs of claim shall attract penalties.
Bharat Ramakant Upadhyay
Interim Resolution Professional
Reg. No.: IBBI/IPA-002/TP-N00120/2017-18/10289

Date: 03/07/2020
Place: Mumbai

Monday, July 27, 2020 2

Wednesday, July 29, 20
The remote e-voting me
disabled by NSDL there:

Any person, who becomes a Member of the Corporation after dispatch of the Notice of §
shares as on the cut-off date or who has not registered his/her e-mail address with the Ce
obtain the user ID and password by sending a request to svoling@nsdl.co.in. Howeves
is already registered with NSDL for e-voting, then he/ she can use his/ her existing use
for casting vote.

The e-voting facility will also be made available during the AGM to enable the Members
their vote through remote e-voting, to exercise their voting rights. Members who have cas
remote e-voting may attend the AGM but shall not be entitled to cast their vote again.
The detailed instructions for attending the meeting through VC and the manner of e-vol
the Notice convening the AGM.

In case of any difficulty or queries in connection with attending the meeting through )
through e-voting system, Members may contact:

Commencement of remote e-voting period

End of remate e-voting period

For Name E-mail Contact l
E-voting Mr. Amit Vishal amitv@nsdl.co.in 022.2495
Ms. Pallavi Mhatre pallavid@nsdl.co.in 022-249;'
NSDL evoting@nsal.co.in 1300—223j
Video Conference | Mr. Anubhav Saxena | anubhavs@nsdl.co.in GZQ-Z#?:
For Housing Development Finance Ca

Place :Mumbai

Date :July 3, 2020
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FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF EXCLUSIVE STEEL AND

CASTING LIMITED
RELEVANT PARTICULARS

Name of corporate debtor EXCLUSIVE STEEL
AND CASTING
LIMITED

Date of incorporation of corporate debtor 22/01/2008

Authority under which corporate debtor is incorporated | Registrar of Companies,

/ registered Ahmedabad.

Corporate  Identity No. / Limited Liability
Identification No. of corporate debtor

U27300GJ2008PLC052688

Address of the registered office and principal office (if
any) of corporate debtor

Plot 13, Survey No. 271,
Village Mandali Opp.
Bhagyoday Hotel Mandali GJ
384130

Insolvency commencement date in respect of corporate
debtor

02/07/2020

Estimated date of closure of insolvency resolution
process

29/12/2020

Name and registration number of the insolvency
professional acting as interim resolution professional

Bharat Ramakant
Upadhyay

Reg. No.: IBBI/IPA-002/1P-
N00120/2017-18/10289

Address and e-mail of the interim resolution
professional, as registered with the Board

507, 5th floor, C2 Wing,
Skyline Wealth Space,
Skyline  Oasis  Complex,
Premier Road,

Near Vidyavihar  Station,
Ghatkopar- West,

Mumbai — 400086

Email Id registered with
IBBI:

brupadhyay @hotmail.com




10. | Address and e-mail to be used for correspondence with | 507, 5th floor, C2 Wing,
the interim resolution professional Skyline Wealth Space,
Skyline  Oasis  Complex,
Premier Road,
Near Vidyavihar  Station,
Ghatkopar- West,
Mumbai — 400086
Email Id registered with
IBBI:
brupadhyay @hotmail.com
Claims to be sent on Email
Id:
brupadhyay.irp @gmail.com
11. | Last date for submission of claims 16/07/2020
12. | Classes of creditors, if any, under clause (b) of sub- | N.A
section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act as | N.A
Authorised Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and N.A

(b) Details of authorized representatives
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Exclusive Steel And Casting Limited on 2™ Day of
July, 2020.

The creditors of Exclusive Steel And Casting Limited are hereby called upon to submit their claims
with proof on or before 16th Day of July, 2020 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
Authorised representative from among the three insolvency professionals listed against entry No.13 to
act as Authorised representative of the class [specify class] in Form CA — Not Applicable.

Submission of false or misleading proofs of claim shall attract penalties.

Bharat Ramakant Upadhyay
Interim Resolution Professional
Reg. No.: IBBI/IPA-002/TP-N00120/2017-18/10289

Date: 03/07/2020
Place: Mumbai




